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* 715. SHRIS. KUNDU :
Minister of DEFENCE be
state *
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(2) whother agy enquity by ° the
Central Bureau of Investigation' was insti-
tuted against certain military and civil
officials of the Proof and Experimental
Department (Ministry of Defence Produce
tion), Balasore, Orissa ;

(b) if so, how many officials . were
involved in this inquiry ; and

(c) whether any punishment has.
been awarded to the officers, if so, the
details thereof ?

A

THE MINISTER OF STATE (DEFENCE

PRODUCTOIN) IN THE MINISTRY
OF DEFENCE (SHRI P. C. SETHI):
(a) Yes, Sir.

(b) 3 Service and one civilian officers
were involved.

{c) One military officer was censured,
two military officers were given the severe
displeasure of the Chief of the Army Staff
and one civilian officer was given a record-
able warning,

Setting up of Petro-Chemical Complex‘
in Tamil Nnduin Collaboration with

L,

*716. SHR1 MURASOLI MARAN :
Will the Minister of PETROLEUM AND
CHEMICALS AND MINES AND®
METALS be pleased to state :

(a) whether any proposal have been
received from the Government of Tamil
Nadu for Setting up a Petro-Chemical
Complex in Tamil Nadu in Collaboration
with 1.C.1.; and

(b) if so, the action taken thereof ?

THE MINISTER OF STATE IN THE'
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND.
METALS (SHR1 D.R. CHAVAN) : (2)
and (b). Yes, Sir. The proposals are
under consideration.





